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MOST URGENT

OUT AT ONCE
QFFICE OFTIIE PRINCIPAL DISTRICT & SESSIONS JUDGE

EST DISTRICT, TIS IIAZARI COURTS, DELI;I,I- .~ ~/ ? P iii tilt“Zr; /o t to »
No. 3,65/GrenhigcuIatior€\lz’est/'I'l~IC/2026 2 hi P‘ Dated, Delhi the

Sub.:- Compliance of direction dated 09.01.2017 of i~lon'ble High Court of Delhi as contained in Crl. Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Ilon'ble High Court of Delhi.

Forwarded copy oi‘ letter No. 16156-l6226/R.R (Civil)/South/Saket/2026 dated 15.04.2026 along with its

enclosure i.e. Annexure 'A' (Record of I01 Execution Petitions for the year 2010 & 2011 are identified by Record

Room (Civil), South District during the period w.e.f. Ol .04.2026 to 10.04.2026 for weeding out) bearing Diary no. 4885

dated 20.04.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge — 04/ Ld.
Officer-ln-Charge, Record Rooms, South District, Sakct Courts Complex, New Delhi, with the request to send the
information related to the pendency of AppeaI/Revision/CaselPctitionlMatter, if any, of the Cases mentioned in
the Annexure ‘A’ (Record of I01 Execution Petitions for the year 2010 & 2011 are identified by Record Room

(Civil), South District during the period w.e.f. 01.04.2026 to 10.04.2026 for weeding out) be sent to Record Room

Sessions, South District through Official E-Mail ID : rreivil-st@v.ddc.nic.in within 15 days. If the reply not
received in the stipulated time, it will be presumed that there is no Appeal/RevisionlCase/Petition/Matter pending

oi‘ the Cases as mentioned in the Annexure 'A' (Record of 101 Execution Petitions for the year 2010 & 2011 are

identified by Record Room (Civil), South District during the period w.e.f. 01.04.2026 to 10.04.2026 for weeding
out). for information and immediate compliance/necessary action toa-

l. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis l-Iazari Courts, Delhi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the

Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary
action.

2. Branch lncharge, Record Room (Civil), West District. Tis Hazari Courts, Delhi.
3. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis I-iazari Courts, Delhi.

/‘he Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the concerned

Offiecr/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the
Website of West District. .

5. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The R&I Branch, West District, Tis l-lazari Courts, Delhi with the request to upload the same on LAYERS.

W
(H rush Kumar)

District Judge (Commercial Court) - 04/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi
EneIosure:— As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE .
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.

/5 /S 6 " I62-2 6No. _ /an (Civil)/South/Saket/2026 Dated: 15/ v [26
To,

The Ld. Principal District & Sessions Judges, _
South~East Distrietgrgew Delhi District PHCI Rouse Avenue Courts!
Central THC! West Cl North-West Rohinil North Rohinil East KKD/North-East KKDI
Sliahadra KKDI South-West Districts Dwarka New Delhi.

Sub.: Compliance of direction dated 09.01.2017 of I-Ion’ble High Court of Delhi as contained in Cr].
Appeal No. 736/2008 (State NCT ofDelhi- Vs Tariff Singh).

Rel'.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court ofDelhi.

Respected Sir/Madam.

This is to apprise you that the records of I01 execution petitions for the year 2010 &
2011 in Record Room (Civil), South District, has been identified during the period w.e.£ 01.04.2026 to
I0. 04.2026, which have to be weeded out. A list of these tiles is annexed as Annexure ‘A’.

It is, therefore, requested to direct the concerned ofiicer to circulate the same to the
Courts in your district and the concemed Oflicer(s)/OfiiciaI(s) may please be impressed upon to inform
at the earlist as to whether any appeal or matter in respect of the cases! petitions shown in Annexure-‘A’
are pending before their Courtsl Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the oflicial e~mail id i.e.' rrcivil-sg@rIrIcm'c.in within
l5 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

it is further submitted that in case no reply is received within the stipulated period of 15
days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure ‘A’ is pending.

This issues with the prior approval of the Ld. Principal District & Sessions Judge, South
District, Saket Courts. New Delhi. '

Thanking you.

Yours f 'tlifully, 
(Dr. Saurabh Kulshrestha)

District Judge-04/Oflzicer In-Charge,
Record Rooms, South District,

Saket Count Complex, New DelhiEnel. : Annexure-‘A’.

Copy forwarded for information to :-

1. The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.
2. Copy to Branch In-Charge of R & I Branch, South District with the direction to circulate and

upload the list of cases specified in Annexure-‘A' on the Layers platform of South District and
also to circulate it on the oflicial e-mail Ici's of the Courts of District Coum South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof oi‘ circulation within two days afler
receiving this letter to the Branch In-charge, Record Room South, New Delhi.

1 .,.

Ms‘
\
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